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REFERENCE      TO      GOVERNMEN! 
LETTERS   ADDRESSED    IN    HINDI TO 

MEMBERS FROM THE SOUTH 
SHRI     V.     GOPALSAMY     (Tamil Jadu):     
Mr.  Chairman,  Sir, I would ke to bring to the 
notice of the hon'-le Members of this House a 
matter L special importance.   The matter is ' 
grave concern    to    the    non-Hindi eaking 
people, a matter which clear-depicts to what    
extent the Hindi alots, the Hindi fanatics are 
trying impose, inflict and thrust Hindi on lers 
by    covert    methods.   1    have eived a letter 
the day before yes-day    addressed    in    
Hindi.   It    is tten in Hindi.   I do not know the 
guage.   I  do  not  understand what been 
written in it and to whom it addressed.   My    
beloved    brother, Lakshmanan,    who    is    
another .K.  Member of this    House,    has 
ived another letter.    His    address so    written    
in    Hindi.   Another r has been received by 
him from ndian Posts & Telegraphs Depart-
addressed in    Hindi.    The    first etters, I 
mentioned, are from the try of Railways.   
Another friend eeeived  a  notice from    the 
Life mce Corporation asking for pre-which is 
printed only in Hindi. 

 

rate citizens? Because of this savage linguistic 
arrogance. I do not feel at home here, I feel a 
stranger, I feel a foreigner in our own capital 
city of Delhi. But don't forget that if you try to 
impose, if you try to threaten us, the more you 
impose, the more we will reject it lock, stock 
and barrel. Late Pandit Jawaharlal Nehru 
realising the threatening,1 impending danger in 
imposing Hindi as "the sole official language, 
he gave an assurance to allay the fears of the 
non-Hindi speaking people that English shall 
continue as long as the non-Hindi speaking 
people desire. What happened to that 
assurance? Our Prime Minister Hon'ble Mr. 
Morarji Desai also reiterated such an 
assurance. But what happened to these 
assurances? Have they gone with the wind? 
Have the assurances been given an uncere-
monious burial by this Janata Government? 
Sir, there is a feeling that because the Janata 
Party has no foothold in the South, it wants to 
strengthen its base in the North, in the Hindi 
belt—where also they are now losing the 
ground, they are imposing Hindi just to satisfy 
the passions of the Hindi fanatics. I want to 
say that these Hindi fanatics are the number 
one enemies of this country because they are 
sowing the seeds of separation and 
balkanization. If you want a united India, then 
you bury this imposition business under 
thousand fathoms deep. (I?itemiptions) If you 
impose Hindi, if you threaten us with Hindi 
with the might of majority and authority, then 
the unity of this country will be the first 
casualty. Don't forget the revolution which 
took place in the year 1965 in the South. Don't 
forget the revolution. Don't forget the valiant 
Tamilian youths who faced the machine-guns 
of the Indian Army in the year 1965 on the 
banks of rivers of blood. 

MR. CHAIRMAN:     Mr. Gopalsamy, it 
will be clarified.   You have brought it to the 
notice of the Prime Minister. He will clarify. 

THE PRIME MINISTER (SHRI 
MORARJI R. DESAI): May I request my 
hon. friend... 
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"PATNA MUSEUM PIECES STOLE 

Antiques worth several lakhs i rupees are 
reported missing fro the Patna Museum. 
The Directo ate of Archaeology and 
Musei believes that the antiques have be 
stolen. 

The stolen antiques include inscribed 
pedestal of a statue w a fire altar, an 
unique stone fig of a female of the 
Maurya pei and a stone figure of an 
elepr with a rider of the Gupta perio 

The theft of these articles, ace< ing  
to  the Directorate,    took p some time 
in the early seventies is said that 
between 1971 and the Archaeological 
Gallery    of Museum  changed    
hands.   And incumbent who joined 
there in detected the    loss of the    iter 
January, 1976 when he got the charge 
of the Gallery. The Cur charge of the 
Gallery. The Cur report of 'the theft 
was sent t Directorate in June,  1976.   
Bi report vanished before it could the 
table of any responsible of the 
Directorate.   The Dire 

appears to believe that this ie linked with    
another theff bronze in 1976. 

An official    reported 
should be < 


